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CP No.22241-24ZNCLT/(M A}{\ I 2016

It is further clarified that the Petitioner shall serve copy of the amended

Petition on the other side before filing it with the Registry. Soon after the amended

Petition is filed, the Respondent side is directed to file reply within 15 days hereof,

rejoinder if any within 10 days thereof.

List this matter for hearing on3.7.2017.

V. NALLASENAPATHY
Member (Technical)

B.S.V.
Member (]udicial)
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